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F.No.18/27/2019-EO(SM.II) 
INFORMATION NOTE (15.10.2019) 

 
The Appointments Committee of the Cabinet (ACC) has approved the appointment of 

Shri Sudhaker Shukla (IES:1985) as Whole-Time Member, Insolvency and Bankruptcy Board 

of India (IBBI) for a period of 05 years or upto the age of 65 years, or until further orders, 

whichever is the earliest.  

2.  Necessary communication in this regard has been sent to the Ministry of Corporate 

Affairs. 
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